FORM A
PUBLIC ANNOUNCEMENT

ar

FOR THEATTENTION OF THE CREDITORS OF PLATINO CLASSIC MOTORS
(INDIA) PVT.LTD

RELEVANT PARTICULARS

—_

| Name of corporate debtor | Platino Classic Motors (India) Pvt. Ltd

Date of incorporation of corporate debtor | 28/05/2007

%]

w

Authority under which corporate debtoris | RoC- Emakulam
incorporated [ registered

4 | Corporate Identity No. / Limited Liability | | US0100KL2007PTC020847
Identification No. of corporate debtor |

5 | Address of the registered office and pnnupal | No.ll, 6B, NH47, Byepass road,

| office(if any) of corporate debtor MaMu—PO Kochi, Kerala-682304
6 | Insolvency commencement date in respect | ‘ 08032021

{ of corporate debtor | (Order received on 10/03/2021)
7 | Estimated date of dosure of insolvency | gajoe/ 2021

j resolution process _!

8 INameandregistrabonmmbero(hensdvmcy { SATHIQ BUHARI
| professional acting as interim resolutlon[Reg No. IBBIIPA-001/1P-P00758/2017-

| professional { (2018/11307

9| | Address and e-mail of the interim resolution| ‘ Sagreen Law Chamber, Vanchiyoor,
professional, as registered with the Board ThuNanmmapuram Kerala -695035.

10 | Address and e-mail to be used for l 3rd Floor, Bank Employees Cooperative
| correspondence with the interim resolution | Society Building, Chirakkulam road,

professional Statue nwuvanamhapurams%om

11 | Last date for submission of claims r 26!031‘2021

12| Classes of creditors, if any, under clause (b) of | : . .
| sub-secton (64) of section 21, ascertained by | hLab i apie 2 perinformaton
|the interim resolution professional

13| Names of Insolvency Professionals identified .
|toactas Authorised Representative of reditors| 0\ 2PPIca0Ie
L in a class (Three names for each class)

14 (a) Relevant Forms and (@) Web fink: https:// ibbi.gov.in/ home/
& (b) Details of authorized representatives are downloads
| available at: Physical ; As mentioned in Entry No.(10)
| (b) Address: NA

Notice is hereby given that the National Company Law Tribunal has ordered the commencement
of a corporate insolvency resolution process of the Platino Classic Motors (India) Pvi. Ltd on
08/03/2021.
The creditors of Platino Classic Motors (India) Pvt. Ltd are hereby called upon to submit their
claims with proof on or before 26/03/2021 to the interim resolution professional at the address
mentioned against entry No. 10.
The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means.
A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its
choice of authorised representative from among the three insolvency professionals listed
against entry No.13 to act as authorised representative of the class [NA]in Form CA.

Submission of false or misleading proofs of claim shall attract penalties. Sd/-
. SATHIQBUHAR!
Date: 13.03-2021 IBBUIPA-001P-PO0T582017-2018/11307

Place: Thiruvananthapuram = Mob No. 9349422304




